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KISHNA): On behalf of Shri L.N. Mishra,
1 big to lay on the Table a copy each of
the following papars under sub-section 1 of
section of 19A of the Companies Act, 1956:—

(1) Annual Report of the Goa Shipyard
Limited, for the year 1967-68 along
wilh the Audited Accounts and the
comments of the Comptroller and
Auditor General thereon.

(2) Annual Report of the Garden Reach

: Workshops Limited, Calcuita, for
the year 1967-68 along with the
Audited Accounts the comments and
of the Comptroller and Auditor
General thereon.

(3) Annual Report of the Bharat Earlth

Movers Limited, Bangalore, for the

year 1967-68 along with the Audited

Accounts and the comments of the

Comptroller and Auditor Genzral
thercon.

(4) Annual Report of the Praga Tools
Limited Secundrabad, for the year
1967-68, along with the Audited
Accounts and the comments of the
Comptroller and Auditor General
thereon.

(5) Annual Report of the Mazagon
Dock Limited, Bombay, for the
year 1967-68 along with the Audited
Accounts and the comments of
the Comptroller and Auditor Gene-
ral thereon.

[Placed in Library see. No. LT—960-
6.] -

STATEMENT OF CASES IN WHICH LOWEST
TENDERS HAVE NOT BEEN ACCEPTED

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE AND
SUPPLY (SHRI CHOWDHARY RAM
SEWAK): I beg 1o lay on the Table a
statement of cases in which lowest tenders
have not been accepted by the India Supply
Mission, London and India Supply Mission
Washington, for the half year ending the 31st
December, 1968. [Placed in Library. See,
No. LT—961/69).
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ESTIMATES COMMITTEE
(i) MINUTES

SHR1 P. VENKATASUBBAIAH (Naudi-
yal) : T beg to lay on the Table Minutes of
the sitting of the Estimates Committee
relating to the following Reports;

(1) SBixty-ninth Report on the Ministry
of Education-National Archives of
India.

(2) Seventy-sixth Report on the Ministry
of Food, Argiculture, Community
Development and Co-opzration
(Dzpartment of Agriculture)—Fore-
stry.

(3) Seventy-cighth Report on the Minis-
try of Home Affairs—Central Bureau
of Investigation.

(4) Eighty-fourth Report on the Minis-
try of Home Affairs—Central Vigi-
lance Commission.

(5) Eighty-fifth Report on the Minis-
try of Industrial Development,
Internal Trade and Company Affairs
Recognition of additional capacity
in the Barrel Industry inspite of it
being no the Banned List.

(6) Eighty-sixth Report on the Ministry
of Petroleum & Chemicals-Purchase
of oil barrels by the Indian OQil
Corporation during 1966-67 against
Tender No. OP, Ten-7/65.

COMMITTEE ON GOVERNMENT
ASSURANCES

() Mmures

SHRIMATI SAVITRI SHYAM (Aonla):
Ibegto lay on the Table Minuies of the
Thirty-third and Thirty-fourth Sittings of
the Committee on Government Assurances
held on the 17th and 29th April, 1969, respe-
ctively.

COMMITTEE ON PETITIONS

(0 Mmures

SHRI B8.C. SAMANTA (TamMuk):
I beg to lay on tho Table Minutos of the



